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[Prof. Dilip Chakravarty]
By an agreement executed between 

the Government of West Bengal and 
the Food Corporation of India dated 
26-11-1906, 5000 State Government
-employees (Food and Supplies Depart
ment) joined the Food Corporation of 
India on 12-12-1966.

In the agreement in clauses 9A, B 
and C, there was a clear provision for 
•eventual absorption of the deputatio- 
nists by the FCI but the FCI is yet to 

"take any decision for their absorption.
The direct recruits who came in 

F.C.I. in 1969 as Grade III employees 
have by  now become Assistant Man
agers by promotion; on the other 
hand, the 'State Government deputa- 
tionists from West Bengal have 
remained in the same grade and post 
since 1966. Now they are a little 
more than 4000 in number, the rest 
having retired.

In 1966. the work-load (storage 
capacity) was around 1.5 lakh tonnes, 
but in 1978 the storage capacity in 
West Bengal region alone has been 
raised to 13 lakh tonnes. Moreover, 
the F.C.I. has constructed buffer 
godowns with capacity of 2 lakh 
tonnes and in A.R.D.C. Programme.

Tlie F.C.I. have undertaken pro
grammes to construct godowns having 
5 lakh tonnes capacity within 1980.

According to storage capacity, the 
job guarantee which is often being 
claimed by the F.C.I. from the West 
Bengal Government does not arise. 
Incidentally, in 1973, 2000 casual 
labourers were absorbed in F.C.I. 
without any job guarantee. But 
nothing was done for these employees 
who were taken from West Bengal. 
But the case of absorption of the 
deputationists was, it is learnt, not 
effected by the F.C.I. on the plea of 
job guarantee.

In ell other States, except West 
Bengal, F.C.I. maintains its own staff
ing pattern and norms. Introduction 
of the same in West Bengal will in
volve immediate employment of ano

ther three to four thousand persons. 
But strangely the staff strength in 
West Bengal has decreased from five 
thousand to four thousand odd due 
to retirements and deaths and ihare 
has been no fresh recruitment.

F.C.I. issued a circular No. 1/7/73- 
EII dated 19-6-74 (Para 7/(3) of Staff 
Regulation 1971) wherein they stated 
that persons taken on deputation for
3 years, in any circumstances, to 
Class I, II and III employees should 
not be extended beyond five years. 
This is the circular of F.C.I. and 
they .ere violating the terms of their 
own circular. But strangely in West 
Bengal, the deputationists are work
ing as such for nearly 13 years now 
without any benefit of promotion, 
scale or deputation allowances.

From the above, it will appear that 
•by not absorbing the deputationists, 
the F.C.I. is violating not only the 
terms of agreement entered into with 
the Government of West Bengal on 
26-11-1966 but also has thrown to 
the winds its own circular of 12-6-74.

The benign attention of Shri S. S. 
Barnala, our Minister of Agriculture 
who is here now—I am thankful to 
him—is drawn to the plight of these 
employees for an early redress of 
their grievances.

(vi) Situation' in  Jamshedpur
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“UNI correspondent from Jam
shedpur reported that he saw six 
bodies. They are lying at one 
place and thev are being carried 
away by the police. In addition, a 
doctor’s wife told him that fix; 
bodies were lying in her com
pound.”
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MR. CHAIRMAN: Mr. Yadav, you 
should have stuck to the statement 
which you are making.

14.54 hrs.

DEMANDS FOR GRANTS, 1979-80 
—Contd.

M i n i s t r y  o f  A gricilture and Irriga
t io n —contd.

M S . CHAIRMAN: Now, we take up 
further discussion and voting on the 
Demands under the control of the 
Ministry of Agriculture and Irrigation. 
Shri M. A. Hannan Alhaj.

SHRI M. A. HANNAN ALHAJ 
(Basirhat): Mr. Chairman, Sir, I rise 
to support the Demands for Grants 
of this Ministry.

Afforestation activities should be 
undertaken in right earnest One of 
the basic responsibilities of the Gov
ernment is to ensure adequate pro
duction and availability of food to the 
people all over the country. The 
Government should undertake dyna
mic programmes to increase produc
tion. The price stability and distri
bution are the two important compo
nents of this policy. Export and 
storage are the new elements in our 
food economy, High yielding varie
ties, multiple cropping have increased 
Production of food, fibre and indus
trial raw materials. But there is ttfft 
need for research and extension effort

availability of the required inputs, 
and economic incentives.

Ii need for taking concerted 
efforts for the preservation of various 
species of wildlife. The number of 
National Parks, wildlife sanctuaries 
and zoological gardens in the country 
should be increased. The Himalayan 
flora and auna is fast dwindling. We 
should give urgent attention to this 
aspect. The State Governments should 
be given more financial assistance for 
the efficient management of National 
Parks and sanctuaries.

Our national animal, Tiger, needs 
special protection. There is alarming 
decline in its number. The Govern
ment should provide intensive pro
tection to the different habitats where 
it thrives:

14.59 hrs.
[ S h r i M . S a t y a n a r a y a n  R a o  in the 

Chair]

Regional rural banks are a new set 
oif institutions sponsored jointly by 
Government of India, State Govern
ments and commercial banks. These 
are being established in areas where 
the existing institutional structure is 
inadequate and potential for agricul
tural development is good. They have 
a special responsibility for financing 
weaker sections of the society. The 
number of regional Rural Banks 
should as be increased. These banks 
and their branches should advance 
more money to small and marginal 
farmers, landless labourers and rural 
artisans, and to all the districts sad 
the areas where the existing institu
tional credit structure is inadequate.

Pulses are one of the main ingre
dients of our food preparations. 
Pulses have a prominent place In our 
diet. Our country has a large vege
tarian population amd therefore pulses 
provide the main source of protein. A 
,Cf*nbiaatfc%of pulsesand cer^ta 
promotes a balanced diet


